127 Written Answers

[RAJYA SABHA]

to Questions 128

There have been a series of explosions, | Hardships to Residents of Rameskwaram

bomb blasts in public places and attacks.
on security forces and vital installations.
In the first week of Oct. 1992 explosion
took place in a Bus in the outskirts of
Jammu city and in the last week of Oct.
1992, in
Vijaypur and Samba (Jammu). In both
these incidents, large number of people
were either killed or injured. There have
been a number of attacks on securily
forces and police outposts. The Micro-
wave Station at Banihal was attacked and
damaged leading to disruption in commu-
nication links with parts of the Valley.

{(b) In order to curb militancy in the
Jammu Region, possible infiltration routes
have been identified and, security has been
tightened to check in infiltration. Addi-
tional para military forces have been de-
ployed and concerted efforts are being
made to flush out the militants and wea-
pons from the area.

Demand for Separate Jharkhand State

1056. SHRI V. NARAYANSAMY :

SHRI ~ KRISHAN  LAL
SHARMA.:
SHRI SHANKAR  DAYAL
SINGH :

SHRI S. S. AHLUWALIA :
SHRI GAYA SINGH :
SHRI CHATURANAN MISHRA :

Will the Minister of HOME AFFAIRS
be pleased to state :

(a) whether it is a fact that Jharkhand
Mukti Morcha Party is demanding a sepa-
rate Jharkhand State;

(b) if 80, what is Government's reac-
tion thereto; and

(c) what action Government have taken
so far to solve the problem ?

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY
AFFAIRS AND THE MINISTER OF
STATE IN THE MINISTRY OF HOME
AFFAIRS (SHRI M. M. JACOB) : (a)
Yes, Sir. -

(b)Y and (¢) A number of discussions
are held with various political parties,
groups and organisations to ascertain their
“views on the Jharkhand issue.

a private Bus plying between |

- Due to Anti-LTTE Drive

1057. SHRI V. NARAYANASAMY
Will the Minister of HOME AFFAIRS
be pleased to state : '

(a) whether Government are aware

that thonsands of people living in the coas-
tal area are put to hardships due to the

anti-LTTE drive in Rameshwaram; and

(b) if so, whether Government are tak-
ing any steps to stop harassmént to the
local residents ?

THE MINISTER OF STATE IN THE
MINISTRY OF PARIIAMENTARY
AFFAIRS AND THE MINISTER OF
STATE IN THE MINISTRY OF HOME
AFFAIRS (SHRI M. M, JACOB) : (a)
and (b) The facts are being ascertained
and will be laid on the Table of the House.

Communal Riots in Biliar\md Kerala

1058, SHR1 PARMOD MAHAJAN
CHOWDHRY HARI SINGH :

SHRI KRISHNA KUMAR
BIRLA :

Will the Minister of HOME AFFAIRS
be pleased to state :

(a) what were the causes of communal
riots in Sitamarhi (Bihar) and in Kerala
in the first week of October, 1992;

(b) what was the number of persons
killed and injured in these riots;

(¢) the number of companies of Rapid
Action Force (RAF) sent to quell the riots
in Bihar and Kerala; and

(d) whether any judicial enquiry had
been made into the incidents, if so, what
are the details of its findings ?

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY
AFFAIRS AND THE MINISTER OF
STATE IN THE MINISTRY OF HOME
AFFAIRS (SHRI M. M. JACOB) : (a)
Communal violence erupted at Sitamarhi
town and its adjoining areas on 6/7th
October, 1992 following a dispute over
the route of procession for immersion ot
Durga Puja idols. Violence broke out at
Mattancherry (District Ernakulam) on
7/8th October, 1992 when an RSS worker
and his wife were attacked by ISS workers.



